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Kangra and Chamba districts of 
Himachal Pradesh; and 

(b) the time by which new electronic 
talaphone exchanges are expeded to be 
commissi0i18d and telephone 
COiwMICtioiiS ant likely to be provided to 
.. applicanls on the waiting list? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): 

(a) Nwnber of applicants on waiting list 
(as on 31.7.91) for telephone 
COiwMICtioiiS is: 

(i) In District Kangra - 1129 
(i) In District Chamba - 308 

(b) During 1991-92 three new 
Elactrolic Exchanges are expeded to be 
commissi0i18d in Chamba district and ten 
In Kangra district. More Electronic 
8ld1anges wll be commissioned 
progrrasattety during 8th Plan period. 
ExpaiiSion plans have been drawn for 
dearing the waiting list. progressively by 
March 1995. 

New Telephol• ExchMgM In ...................... 
3846. SHRI D.O. KHANORIA: Wdl the 

.. istar d COMMUNICATIONS be 
plaasad to state: 

(a) whether the Government have any 
proposal for selling up d new telephone 
exchanges in Alampur, Sansai, Barot and 
Rajhun in Palampur Sub-Division of 
~Pradesh; 

(b) If SO, the delails thereof and the 
time by which they are likely to be set 
up; a 

(c) I not, the raasOi'IS therefor? 
THE DEPUTY MINISTER FOR 

CXMUICATIONS (SHRI P.V. 
RANGAYYA NAIOU): (a) Yes, Sir, at 
AlLY.- only. 

(b) 25 L.Na AuDnatiC exchange at 
.-...... .. paliled to be opened by 
MIN:h, 1982. 

(c) AI .,.._., there is no ragist8rad 
--ld tor Gpii.IQ of exchanges at 
a.at. RaJtun and SanlaL However one 
Nile cal Ofllce (PCO) at Sanl8i from 
a.l1llr exchange ... been plalli18d for 
lu 1 Fn'Dn by Mln:h. 1882. 

Move by European Perlllunent Asr-lnst 
Sardllr Sarovar Project 

3947. SHRI RAM KAPSE: WiU the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the attention of the 
Government has been drawn to the 
news-item captioned "EC urged against 
Nannada loan" appearing in the Indian 
Express (Bombay edition) dated July 15, 
1991 wherein it has been stated that the 
European Parliament has urged the 
member-states of the European 
Commission (EC) to refuse approval of 
any further application to the World Bank 
for loans to individual sub-projects 
forming part of the Sardar Sarovar 
Project or for the next major Narmada 
Valley Project till a comprehensive 
~ programme was submitted; 

{b) if so, the reaction of the 
Government thereto? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) Yes, Sir. 

(b) The European Commission, which 
is the executive authority of the 
European Parliament, has clearly stated 
that according to the information 
available with them the Project is well 
thought of and, therefore, needs to be 
supported. In view of this, Government 
does not propose to respond to the 
resolution. 

c.p.ctty Utlllutlon of DIIS •lk 
PIMt8 

3948. SHRI MAHESH KUMAR 
KANODIA: 

SHRI BAlRAJ PASSI: 
Will the Minister of AGRICULTURE be 

pleased to state: 
(a) the capacity utilisation of the Delhi 

Milk Scheme plants during the last three 
years and upon ........ 1991, year-wise; 

(b) the progress made in modemi· 
sa1ion I renovation d these plants and 
equipmenta; and 

(c) the steps taken to ensure that the 
beneiiiS of better capacity atililldlon and 
modemisation reach the coneumers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): 
(a) The capacity utilisation of Delhi Milk 
Scheme (OMS) plants during the last 




